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आदेश /O R D E R 

Per Bench 
 

         This appeal filed by the  assessee  is directed against the order of the Learned 

Commissioner of Income-tax (Appeals), 3, Kolkata  dated  28-06-2018  for the 

assessment year 2012-13.  

2.      At the outset, it is noticed that the assessee seeks permission from this Bench to 

withdraw its appeal (ITA No. 1930/Kol/18) as it has opted to avail the scheme under 

“Vivad Se Vishwas Act, 2020” vide its application dated  07-01-2021. The assessee 

stated that it has been granted certificate by the designated authority in Form No.3 

under the provisions of “Vivad Se Vishwas Act, 2020.   
 

 3.  In view of above, we accept this application of assessee and dismiss this 

appeal as withdrawn. 
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4.         In the result, the appeal of the assessee is dismissed.  

 Order pronounced in open court   on 05-03-2021  
 
                                
       Sd/-                                                                            Sd/-                                                         
         ( Aby. T. Varkey )                                                         (J.Sudhakar Reddy) 
         Judicial Member                                                           Accountant Member 
,    

�दनांकः-  05-03-2021           कोलकाता 

**PP/Sr.PS 
 

आदेश क� ��त�ल�प अ�े�षत / Copy of Order Forwarded to:- 

1. अपीलाथ�/Appellant/Assessee: M/s. Fairinni Jewellery P.Ltd C/o Subash Agarwal & 

Associates, Siddha Gibson, 1 Gibson Lane, 2nd Fl., Suite – 213, Kolkata-69..                                       

2. ��यथ�/Respondent/Department: DCIT, Circle 7(1), Aaykar Bhawan, P-7 

Chowringhee Square, Kolkata-69. 

3. संबं�धत आयकर आयु�त / Concerned CIT 

4. आयकर आयु�त- अपील / CIT (A)  

5. �वभागीय ��त�न�ध, आयकर अपील�य अ�धकरण कोलकाता / DR, ITAT, Kolkata 

6. गाड� फाइल / Guard file. 

                                                                                               
By order/आदेश से, 

     /True Copy/ 

                               सहायक पजंीकार 

आयकर अपील�य अ�धकरण, 

कोलकाता । 

                    
 

 
 
 
                          
 
 
 
 
 
 
 
 
 


